>

Title: The Minister of Home Affairs made a statement regarding bomb blasts at Lucknow, Varanasi and Faizabad in Uttar
Pradesh.

MR. SPEAKER: | am thankful to the hon. Home Minister for agreeing to make a statement on an important matter. It was
raised and | had informed you that the hon. Home Minister would make a statement.

Hon. Home Minister, | am thankful to you for your kind response.
THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): This is a statement on the incidents in UP....(Interruptions)
MR. SPEAKER: It was agreed that it would be taken up now.
...(Interruptions)
SHRI GURUDAS DASGUPTA : Sir, there is no copy of it.
MR. SPEAKER: It will be made available to you. You please appreciate; | requested him and he has responded.
...(Interruptions)

SHRI SHIVRAJ V. PATIL : Hon. Speaker, Sir, | rise, with a deep sense of anguish, to inform this august House of the tragic
incidents of terrorist violence that occurred in the court premises in Varanasi, Faizabad and Lucknow on 23.11.2007.

As per the latest information, five bomb blasts took place in these three cities within a span of about 20 minutes. There
were not six blasts; there were five blasts.

There were two blasts in the Varanasi court premises in which nine persons including three lawyers and one twelve
year old boy have been killed and 56 others are injured. Out of the injured, two persons are reported to be critical. My

colleague, Shri Sriprakash Jaiswal, Minister of State for Home, along with officials of the Ministry of Home Affairs
visited the blast sites in the Varanasi Court premises and the injured admitted in Deen Dayal Upadhyay Hospital, Singh
Nursing Home and BHU Hospital. In the Court premises in Faizabad, there were two blasts in which four persons have lost
their lives including one advocate and 24 persons have been injured. In Lucknow, there was one bomb blast but it did not
cause any loss of life or injury.

The modus operandi adopted in these blasts was that the explosives with a battery operated timer device were contained
in a bag and kept on the bicycles parked close to the area where lawyers/litigants sat. The teams of NSG personnel have
visited the blast sites for post-blast investigations.

The investigations into these blasts have been given to the Special Task Force (STF) by the State Government. The
Central agencies are also helping the State Police in this regard. The State Government, as per the latest report, has
announced compensation of Rs. 5 lakh to the next of kin of those deceased and Rs. 1 lakh for those seriously injured.

The Uttar Pradesh Government has also given directions to enhance and strengthen the security of all district courts
and especially of the Allahabad High Court and the Bench of the Allahabad High Court in Lucknow. The State Government has
also increased vigil at sensitive and crowded places, educational institutions, etc.

The Government strongly condemns these incidents of mindless terrorist violence, and reiterates its firm resolve to
combat terrorism. The security and inteligence agencies continue to make sustained efforts to neutralize such extremist and
terrorist elements through preventive measures.

The fight against terrorism has to be fought at different levels. Besides the Government, political parties, civil society,
media and the public at large, all have to play an important role in countering such forces. We will not allow these anti-national
forces to disturb peace and communal harmony in the country.

We mourn the loss of invaluable lives of innocent citizens and convey our heart-felt condolences to the affected



families. ...(/nterruptions)
( Placed in Library, See No. LT 7335/2007)

DR. ARUN KUMAR SARMA (LAKHIMPURY): What about the Assam incident?
...(Interruptions)
MR. SPEAKER: Just a minute, please. | earnestly appeal to all of you to sit down. Shri Prabhunath Singh, please sit down.
Now, the hon. Leader of the Opposition wants to speak.

...(Interruptions)
MR. SPEAKER: This is unfair when | am totally agreeing to this discussion.

...(Interruptions)

SHRI GURUDAS DASGUPTA : Sir, | am making a point. The ghastly incident has happened in Assam in which Adivasis have
been attacked. ...(Interruptions)

MR. SPEAKER: All right. One by one, all subjects will be taken up. | have mentioned it in the morning.
...(Interruptions)

MR. SPEAKER: Dr. Sarma, please sit down. This is not the way. This is a very important matter. Assam matter is also
important. Please cooperate.

...(Interruptions)
MR. SPEAKER: Shri Acharia, this is not the way. Please cooperate.
...(Interruptions)

SHRI GURUDAS DASGUPTA : Sir, | am suggesting to you that the Home Minister may also make a statement on the situation
in Assam. ...(Interruptions)

MR. SPEAKER: Mr. Home Minister, you may please make a statement on the situation in Assam as early as possible.
...(Interruptions)
MR. SPEAKER: He will make the statement. Why are you standing up? He has immediately responded.
...(Interruptions)
MR. SPEAKER: Dr. Sarma, please sit down. Nothing will be recorded.
(Interruptions)™ &€,

12.11 hrs.

MR. SPEAKER: Please cooperate. | had agreed with you in the morning. Why are you doing this? This is very unfortunate. | earnestly
appeal to you to cooperate with me. This is an important matter. | had suggested to the hon. Leaders today morning and they had
agreed for a discussion on this. Now, the hon. Leader of the Opposition wants to speak. Otherwise, | thought of calling those hon.
Members who have given notice on this issue.

Now, the hon. Leader of the Opposition.

SHRI L.K. ADVANI (GANDHINAGAR): So far as the discussion on this particular statement is concerned, my other colleagues
will participate. | am merely recalling what | had said on Friday. It was on Friday afternoon that these blasts took place in three



different places in Uttar Pradesh, and | had an occasion to raise this matter when the Home Minister was here because he
had come here to give preliminary information about the blasts that had taken place. | had said that it was not merely these
three blasts in Uttar Pradesh, about which a statement needed to be made. Over a period of time, we had seen a set pattern in
the terrorist attacks taking place, and that set pattern was that almost always there were a series of blasts. And whether it was
in Delhi or in the local trains in Mumbai or Hyderabad, it was not one single blast took place but a number of blasts took place.
| had also pointed out on that day that in those cases it was in one place but

* Not recorded

this time it was in Uttar Pradesh, where blasts had taken place at three different places, and in this case the blasts had taken
place in the courts. The planning for this must have gone over a period of time. The planning and its execution are not that
simple where only someone had gone and planted it. Therefore, | had requested the hon. Home Minister on that day to make a
statement on the action taken by the Government till now and the status of the cases that had been instituted, and also
requested him to tell how many had been arrested in these blasts. | had requested him to make a statement giving the status of
all the cases that had taken place in the last two years. The hon. Home Minister on that day said that he would like to come to
the House with all this information. But today, he has confined himself to the three blasts that had taken place in Uttar Pradesh.

| would once again repeat that the House should be informed as to what had happened in all the cases in the last two years.
...(Interruptions)

MR. SPEAKER: | believe, we have already agreed that we shall have a discussion on internal security in this Session itself.
...(Interruptions)

SHRI L.K. ADVANI : The facts must be known to us. Today, the Home Minister has given the facts about the blasts that had
taken place in Uttar Pradesh. ...(Interruptions)

MR. SPEAKER: Let me call one by one.
...(Interruptions)

SHRI SHIVRAJ V. PATIL: Sir, as far as the Assam incident is concerned, | have some information and | am going through
that information. | will come back to the House and give that information to the House, and it may be in the afternoon.[h17]

Now. as far as the cases, which have been filed in different courts were concerned...(/nterruptions)

o). T RE Tad (3EER): 3WET Feled, AT FAl Sff S solRe & a7 §dIv]...(STaYTs)
3eyeT ARled : Ig AT & L@ &2 3T SfST| Ig 8 gl &, 3HTh ois o 307 el g
&€ (cTaY)

SHRI SHIVRAJ V.PATIL: As far as the cases, which have been filed in different courts are concerned, these are the cases,
which are being investigated into by the State Governments. | have the information about what has been done by the State
Governments in all these cases. | would not like to keep away that information from the hon. Members. But the discussion
should take place in a proper form.

MR. SPEAKER: Yes.

SHRI SHIVRAJ V. PATIL: While replying to a question raised relating to the blasts in UP, | would not be able to give the
information about so many case that that have taken place.

MR. SPEAKER: Today, it is restricted to it. But we shall soon find a date to discuss them.
SHRI SHIVRAJ V. PATIL: Any time it is fixed, | would come before the House...(Interruptions)
MR. SPEAKER: Yes, we shall fix the time.

Today, we have the meeting of the Business Advisory Committee. We will decide it there.



a€| (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, allow me to speak...(Interruptions)

MR. SPEAKER: How can everybody speak together, | do not understand. | have got the names here. | will call you one by
one. How is it possible that everybody wants to speak simultaneously.

o Ager R (&aRa) : 38T AR, (cTau)
mm:%ﬂﬁgﬁ,mmgﬂ'ﬂmw*wgmﬁﬁqﬁmﬁmngoyoumntb

speak? Very well, in place of Shri Ramiji Lal Suman, Shri Mohan Singh is speaking.

ahmg:rﬁg:sawﬂiﬂa?:,Hmrﬁzsmﬂmu@amwwmwa@ﬁmﬁgmwm
e FA ST A U AfAT geRded, e T fAaoT e &, 0 Heel & A W@l A g & e & v gl
3R o2 H T dR § Ffcs 90T & &6 T 9 & A drell & v R #ged & & A S § 3R
3T 3EH T T § S ol & fdehe §| 38 R aRORT & o Sice Safafelr &, agr difdes ofoier &
feeT ot Arrael & IgR FAART ST ¥ 36H q6 Fear 37 S 957 T 7 Y I g & T W ghs 8 &,
et SRTE dr el FugRat 37 ATl aeh 3eT dlel A el & TolT, Gaeld deT axel & Tah g o

g e OA AR ST I & 98T A Jered 7 dge W FREAR Jncedrar ¢ F HERA A Jereral 7 9 g
%’lm%mﬁa’rmr@gélwamﬁﬁgé%gﬁaﬁw%a@mm%wwaﬁmﬁmr?@w
AR 3 ST & FHURd H o ST H AR g1 GoAT AT b Ik H & e ¥ I IAR AR A& Jshe oA
aRE W97 Q€ W AT FNBTRR G Rt Yo o IRGERT Y FAR o Ag I & b ST @ AT A IS
g3 3N 30 38 RN A AR I A A & TS| 3Th §IC FS IR GhS 0N SR G Il ¥ T o
%m#ﬁmmmmrﬁmmﬁmrﬁmmgﬁﬂﬂwwmaﬁﬁmmﬁ
a fFheldiey & 1 QU Wb 9 T Th MY BICH ISl olETs H WeG R Igd a0 Sk Ja gl
gfod & 30 IReaR o forml 38 ARl aed et @ 3er gowr gfo o st faar) s wiafsareaed
S eIl # S O g, A 3o WY 3 AT F I IR & TS S g8l T UROT TE ¥
f Jicparieal & adiel @ IR & 3 cafedaal A Segd har ATl 3ofd e Sff gedder fhar g, e
SiABFIRGET 37 T A & T aes Foed # 0 FEne g3l ofd seRa AR hotee F FUed &
mﬁmmmﬁ%mmﬂmmmlmm%mﬁmmwmy

ammﬁmﬁaﬁmgﬁlsaa#amnﬁirwmﬁmﬁgaﬁiaﬂ?ﬁﬁa@r%w?rﬁfa
g TR 3R 150 & A oleT FU e & T ¢

TH & Rear 7 v § 5 O geanit & 9 I @ § F 3cR 92 RN Al g9 ST of T §,
T SoTcl ST TgT g1 3% S1ao gkl ¥ T Al WERT 1 & & 3nicerare; & aRfeufaar & Avear & faw
T 0o WaR R ¢ 3R & 3o S WHER OFAER § 36 a3 TS6 Sl ¢ (o 3 3 & Aeger
T 3R Y o IR 3o & & S 3N W TRl o 38 9 T TRl a1 FHeer H| AT 3w T
gt AR Yer g8 agl & FEeH o dehiel aFeey AT ¥ 30 T 1 eIl #IRe AR R ¥ 3K
R TR G T o GEH S S OF qE A | Tg 75 3R A ¥ B v @ gem 5w
AT A Y TS gl WHR W AT o 1 | FAMR-TAN & SIRT HRT TWHR & Gthar oF o i &
Adsialeh ST AT 3R Fer F g7 3ok WeRl TWHR A g% X Tgel [ 3ok UeRl F VA 'eAlv g Hehdll &,
39 R ¥ T [ an, geue @ or ik Sa-fSa e & gaer A o an, 3 3% Faa de e 7
faedie gu &1 o de-aR SeTE 3R faeRie 8 Fhd B 3§ 9 F 3o YRl WK 3R 3R gowr A gfew @
7 € 3T AN F &7 O § 9N ardienT Agr fRam arRm|

Tg gl & gQ@ H a1 & B O 937 g A eIaR fne @ @ & 3R ge F WA AR ® 3R e
WHR & S GihdT oF §, 368 3HH Hs Abielod o @, P adield o @), Th IRIY F w7 gl safow I
faemie eéaih, qae 3N ey & 3N 9RA & Tahdl AR WS A Yol & drell Uoh Hged ol ueaTl g1 38h
TR 3R TR 3R R ey & SRR & 3ror & 06 TR §, 38 3N T ¢l 366 Ta9g
SR HT Al H AGeH &F T WHN IGH F FaolaAsh dercded F SR o5l Y W, deocded T T YR
F, O TF BRRT & ¥ 3R 0 e F 9T 77 aelt § e 59 g &

e ST §H Fgell Bt § [ SR Hoxl # FS VA ACROT T g o e o me 7 3or o & g &
Felleel g0 kg PR ar g1 ... (cgate) *

MR. SPEAKER: You need not go to that.



...(Interruptions)
MR. SPEAKER: | am myself taking up the paint.
...(Interruptions)

IEFET ARG : TE Tal el 89| Please do not go to that.

...(Interruptions)

* Not recorded

MR. SPEAKER: Kindly allow me. Before you said anything, | have said, do not go to the details of the police set-up.
...(Interruptions)
MR. SPEAKER: | know you are a very responsible Member.

...(Interruptions)

o sfaara el (AmerE) : TE ITeld HRT M IE & ...(CTIUA) 34k A H ey fAefst g g5
gl...(cuaue)

IeheT FPIST : HA Ge 1 IoTehl VH o Fgel o AT ol Bl FH ST
A€ (STTHT)

MR. SPEAKER: Nothing should go on record. Only Shri Mohan Singh's speech will go on record.

(Interruptions)™ &€

HeFeT AP : T TG & 3N W A Fgod ok AT e §1 3 A, 39 Sf3d| I gEade f3ueme g sdfav
SoTa kTl TIRT| & ST ¢ b Higer g dgal SR &

€ (STTUT)

* Not recorded

o AgeT R : 3eeT FRIEY, HSHTH IR HRA WHR & FII0T F @id § 3R 9IRT WHR & A & Oy fJar
oo ot & Afe gferd TRIEe 1 dearT Iokifdeh 9T & fohar SIRem, o g3 St 38T aXd &, 39 31T & 36Tar
oferd WRIE 3dedle, ¥ fAue &8 Hehdll Y d1d 8H Faall died & [ 9 WER AN HRd WEHR H Uh



o,

TEay BT aT%U[[Mémicezo]

S T HRT W 3N 9 WHR H G 18T 89T, 8H 3T Rg & okt W [user vfa ag av Ia
ol
g U Bl & dIC AT Tolley dlell &l Sf <gdeR T, 3& 3T 6 Fal o Fohal gl IR TWHR A 39 Gear
gamﬁmaﬁusﬂtsﬁmm@ra?rgusﬂ TeRT TR S FO U el SEearied & el =gy
3Tcepale) AMAaredl ¥ fAgesy & v $IRd TR & S IMESSAG 6, 3ofeh ITAR Sk Tl TWAR A |
STeT el N 56 Re P Tl g3, SN Feh 9IT T, W AR & USGFA A &H oG FIT HITeT el 21| 3k
YRl 7 Ugol al-dl o &9, Aet-cliel G FIC &7 1 EoT g8 H T § o oRA WA A IR A Fo
aﬁﬁﬁrgémsaﬁqmqmmamwwaﬁaﬁrmﬁmﬁ%,aﬁﬂmﬁaﬁﬁaﬂaﬁww
FFITIRI AT ST =few| 3 Fgear aRcr § T S 3MTcieharel 3ok eer 1 Affewt oiell # s &, 37 Fhedl A
GeAdIS Sie IRET & 3] gl aIfRU|...(STaee)

it TSRr g (W) : FEF IR F 3 S A TH B...(STI)

&t Age g : ST TP R g, F A 37 AT Fed F T AW A Ao § S o 37 RKe F
HFEH §, 3R GoAarS Sel IREX F gl =Rl
A a1 H Tg Feelr e § O S o W e 37 IS F Tl € 3 quT T & S

HRT WA 39T T 7 TRT 3R HRT WFR A Acg T IR Y2 I F ASABORET [HAT STl MR,
o g # TEAae FeR ST AR, 3w & HAw g S ad g Rl (caauE)”

* Not recorded

MR. SPEAKER : Please do not go into it.

...(Interruptions)
MR. SPEAKER : | have deleted it.

...(Interruptions)
MR. SPEAKER : | will delete that portion.

...(Interruptions)

o Fgar Rig : 7RI, H 30 S1d H Tl Al § Fiioh...(TIURA)
egeT Qe : Hr U Bl & oI ¥
it gt Rig : 580 Ui S 1 HelldoT =T G @)
MR. SPEAKER : Please do not refer to the State Police.
...(Interruptions)
EFeT FRIGT : 3T T 96 SISV, HA 37 &1 Feher ar g
it g Rig : AQICT, $RA WHR H IMSSelisrd R Heol & =l F1 w81 &1 Fehell 67 ..(STIUIA)
MR. SPEAKER : | will look into it.
_..(Interruptions)

MR. SPEAKER : No. The State Police administration cannot be discussed here. | agree with you.



...(Interruptions)
MR. SPEAKER : | have myself said that.

...(Interruptions)
MR. SPEAKER : Shri Mohan Singh, please conclude now.

...(Interruptions)

st sforare el : FReT, I8 Sl ¢ I &, 98 T Al §l...(STIUE)
EUET AT : 3o e, magammwai T Sfdu)

o g g : Feled, H weaT & Agel & oRfda § ofder 3T 3w wewr 7 S oRfRufaar &, afe 30 derer

GUR 61 fohar I-1 o 34 clicehiioleh BeARi # faFdR 8 Hehcl & 3R HRA WHR & Githar Torll & oF & gl
P AIfRT TF IHER ol W ek TG H IR ol H FUR R Siem amiewl A e dger & &

D&ﬁéﬁg@ﬁﬂﬁ@ﬂﬂﬁﬁ%ﬁmmmﬁ?mm F g o sefoeg ek ¢ 3R 59 wE

F IIARERUT Sefelod & 8 TRy, %W%mmaﬁ@ﬂ%l@ﬁf#ﬁm#wﬁkw

REer T & B o O SRS oA € 3 BRI W QW & @ i & aenden § sarew s

gﬂwmﬁwmmaﬂtmzﬁrﬁaﬂmﬁﬁﬁmm% 3o GUET I YT B HolgeT
ST TR

Fele, ¥ 3 FAfT & 3@ gleaget a1 H Feer Tear § . (cga) ¢
HEUET ARG : oTal, TG Aol ST

&€|(cUaYr)
MR. SPEAKER : That will not be recorded.
(Interruptions)™* &€

St AgT Rg: I8 T 3 ogid & & & R F Io7 WA H TAFeadr A 39 TEd A 36:—T Sl @r
€l...(CTaUE)

IETET ARG : HigeT [Hg SN, el 39eiT §id AT Hifav|
4€) (STTEI)

# Fger g : HeT Tg a1 HEE F AR W IE AACRI GaRT FRIART el h T HeT §1 I FY Soed AW
fea, s& fow 3 3 gegae & gl

MR. SPEAKER: Thank you very much. | seek co-operation from everybody. In a sense, because of the urgency of the matter,
| have allowed.

There are two notices received from the main Opposition Party. | will request only one Member to speak, either Shri Santosh
Gangwar or Prof. Malhotra. You may please decide.

...(Interruptions)
At FAlY TER (@Xe: DI S A Tger Folr ol
MR. SPEAKER: You are also from U.P. Okay.

...(Interruptions)

* Not recorded

HETET AEG: b g, TN S & 8T ol |



SHRI BASU DEB ACHARIA : Sir, | have also given notice. ...(Interruptions)

SHRI GURUDAS DASGUPTA : Sir, will you permit us? ...(Interruptions)

q. Ao FAR Fegnn (ST Reeh): Tg & g a1 AT &5

MR. SPEAKER: If you interfere with my humble efforts to have a discussion proper, then it will be difficult.
...(Interruptions)

MR. SPEAKER: | will call Shri Prabhunath Singh also.
...(Interruptions)

W s AR e : O & el o Aifew 8 &, 3¢ ar IS X

HEUET ARG: S ¢ ¢ Only one Member may speak. This is an impromptu discussion. Please co-operate.
...(Interruptions)

MR. SPEAKER: We cannot have a lengthy discussion on this. We shall have a proper discussion on internal security.
...(Interruptions)

MR. SPEAKER: This is a serious matter. Do not make this running commentary. Let us discuss this matter. We have agreed
to have it done. | appeal to everybody that please allow this. If anything improper is said, | will delete it.

...(Interruptions)

MR. SPEAKER: | will request all the hon. participants not to discuss the State Administration per se.
...(Interruptions)

MR. SPEAKER: Only Yogi Aditya Nath's speech will be recorded.

(Interruptions)™ &€,

* Not recorded

Al anfecery (ARER): HeHT FQeH, 23 AR, 2007 H IR FERM & el FHT Srdal 7 S A fFERT g E,
39 WY A IE AN ST o Hael & HEied 3R IRF aFded wegd [ g1 IE A S F aFaed § 38 aEgel
GeARe W AR TR S TEIRET & 3eTST oI ST Gohdl &1 aRIU, 3R 3R oGS, o delt ol W
A ERC U €1 3R 9% A el SR 9F fawhe Ad g €1 30 UeeT 22 Hg, 2007 W INT@R H A H

J| 36% &1 et g AR F 3R TN e 7 9 AEHE §UI 30 g ¥ AR 3R 9a2r 7 &
[Gratores %%lmmmrmmﬂmwaam |...(cTaee) 3 TRufaat & IeiRar &

form S =nfewl...(caaere)
A gfara Jrerd : 3Mcdare 7 fieg 1T § 3R o SEeliA® @I g...(STaUK)
MR. SPEAKER: May | request?
...(Interruptions)
e ARG FIalell eh HT 35 S|
At nfeeTaTy | H HET AL WO gl 22 A, 2007 F S IRGR H 5H AT g3 (STGE)



A TR FE (FERR): T ST K § 1 STeiAS Hlciehdle, wTel Feetl TIRT...(SIIULEA)
MR. SPEAKER: You wait for my observation.
...(Interruptions)
Mm:mwﬁmmmﬁmmwgmu(m
MR. SPEAKER: Nothing else will be recorded. No, | will not allow. Otherwise, | will stop this discussion.
(Interruptions) ™ &€,
el IR : ¥ F9T HeA N AT of [ ol...(STTHU)
MR. SPEAKER: | am requesting you to please take your seats. 39 @s & g, qar 35 S|

...(Interruptions)

* Not recorded
MR. SPEAKER: When | am on my legs, please show this courtesy to the Chair. Hgialell FReh §& ST

...(Interruptions)
MR. SPEAKER: Nothing is being recorded. Why are you speaking?
(Interruptions)™ &€, [s21]
MR. SPEAKER: | am appealing to all the hon. Members as this is a national issue.
...(Interruptions)

HETET ARG : o HIed, gﬁin This is a national issue, and many hon. Members are rightly agitated. They have also
given notice on this issue. | have also realized this myself and suggested that let there be a discussion. But this is not an
elaborate discussion on the emergent situation in Uttar Pradesh (UP), which is being discussed today in the House. The hon.
Minister has very fairly responded immediately when | requested him to make a statement, so that you can have some
discussion and give your views that can help the country as a whole and the Government also. Instead of that, you are trying
to fight against each other here.

...(Interruptions)

it I FAer AT (Fea) : F A 4 I3rEr WAl e 8% A g ...(SFau)

MR. SPEAKER: Shri Ram Kripal Yadav, | will have to ask you to go out of the House. | will now have to ask you to go out of the House.
...(Interruptions)

MR. SPEAKER: If you do not sit down immediately, then | will have to ask you to go out of the House
...(Interruptions)

MR. SPEAKER: | am on my legs, and you are deliberately insulting the Chair.

...(Interruptions)

* Not recorded

MR. SPEAKER: Nothing will be recorded.
(Interruptions)™ a€,

MR. SPEAKER: | am appealing to all sections to please have a proper discussion, so that it can help in solving the problem.



...(Interruptions)

A TSR FAR Agdl (WAEAY): SEAAH 2Usg g ST

MR. SPEAKER: Do not make me take strong action unnecessarily. Please do not do it. | am earnestly appealing to all of you.
Therefore, nobody is bound by anybody's statement.

...(Interruptions)

st gRa T@E : STAS g H FT I Bl

MR. SPEAKER: Mr. Swain, what is going on here?
...(Interruptions)

MR. SPEAKER: Very well, | will adjourn the House and go away if you are not cooperating.
...(Interruptions)

MR. SPEAKER: You are only trying to intervene when others are speaking. If anything is unparliamentary and that cannot be
permitted here, then | will delete it. | myself intervened on two occasions when Shri Mohan Singh was speaking that | felt --
rightly or wrongly -- was not proper. Therefore, please cooperate with the Chair. We can have a very meaningful discussion,
which will be consistent with the dignity of this House.

...(Interruptions)
MR. SPEAKER: Please do not disturb each other.

...(Interruptions)

* Not recorded

MR. SPEAKER: Somebody has to go out of the House today.
...(Interruptions)

MR. SPEAKER: | am telling you that nothing will be allowed to be recorded, which is either unparliamentary according to me
or deals with matter that is not to be discussed here.

...(Interruptions)

Areft snfeey : 3Rt AQeT, 22 H 2007 H T IRER H ARTT s U I, O ool ol WHR o 3¢
3R IR & T g ar Tad: ST 3T A S ST Hebcl AT WeRT W o TSH UgeT Totellfd el TRFT
& M| 38T FaT W T Tg O FHGERT IET 3R HRAT ST UEl selfe aRar W &1 34 dof W Iel: diedl T
W 23 AR H THSOIEE gU | TE TgA AR Sk Goxr A AT & T ¥ 5 oS 2005 B A 3 IH oA

W ...(cTaU)

MR. SPEAKER: If anybody is found disturbing, then | will immediately ask him to go out of the House.

...(Interruptions)
MR. SPEAKER: If you react to everyone, then the House will not run.
...(Interruptions)

MR. SPEAKER: Mr. Athawale, will you take your seat? If you want to take part, then there is a proper method of doing it.



...(Interruptions)

u’nﬂmﬁaﬂm:aﬁr2006ﬁmw@rﬁémaaﬁﬁtﬁgﬁrwaanm§3ﬂmaﬂrmmmrﬁ
$H GHFR H TCAT Tied @ W & TR ek TaxT 3Ad HACAN @ Il &l A V8 FRIT GoTH 38 TR
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MR. SPEAKER: Nothing will be recorded except the submission of Yogi Aditya Nath.
(Interruptions) ™ &€,
Al MR : 3T I 9T TG ST GRIVR W, 3RNEAT el §3T...(cTel) *
MR. SPEAKER: It will be deleted. | will delete it.
...(Interruptions)
MR. SPEAKER: You cannot refer to an hon. Chief Minister.

...(Interruptions)
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MR. SPEAKER: That will be deleted.

...(Interruptions)

MR. SPEAKER: Let us adjourn the House. | will adjourn the House.

...(Interruptions)
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MR. SPEAKER: The name of the Party should be deleted from the speech.
...(Interruptions)
MR. SPEAKER: Now, | call the next speaker, Shri Basu Deb Acharia, and only his statement will go on record.
...(Interruptions)
MR. SPEAKER: | have deleted it.
...(Interruptions)
SHRI BASU DEB ACHARIA : Sir, | strongly condemn the serial bomb blasts in Faizabad ...(Interruptions)
MR. SPEAKER: Only the statement of Shri Acharia will go on record.
...(Interruptions)
SHRI BASU DEB ACHARIA : Sir, | strongly condemn the serial bomb blasts in the cities of Uttar Pradesh. ...(/nterruptions)
MR. SPEAKER: It is a national issue/problem, and let us deal with it in that manner.

SHRI BASU DEB ACHARIA : | strongly condemn the serial bomb blasts in the cities of Faizabad, Varanasi and Lucknow in
Uttar Pradesh. It is a matter of great concern that the terrorist elements have now targeted the courts knowing well that
thousands of people would be present there.

MR. SPEAKER: Let us not accuse each other. If we do that, then we cannot discuss this issue.

SHRI BASU DEB ACHARIA: No effort should be spared to unearth the conspiracy behind the dastardly acts of terror and
punish the culprits.

Sir, whenever there have been discussions on bomb blasts in this House, always the failure of Inteligence had been pointed
out by many Members. In this particular incident also, we came to know from various sources that where these three bomb
blasts have taken place, it was not a sporadic or spontaneous attack, rather it was a well-planned and well organized attack. If
it was a well-planned and well-organized attack, how the Intelligence Department of the Central Government was not aware of
the happening of such incidents.

Sir, we have seen that many, many years ago, in 1994, on the 12t of December, 1994, a large number of sophisticated arms
and ammunition were brought from foreign countries, from abroad, by aeroplane and dropped in our district at Purulia.[r23]
The Government of India was caught unawares by that incident. We have seen that serial bomb blasts are taking place in the
country in the recent past. All these serial bomb blasts are pre-planned and well-organised. So, there is a need to strengthen
our Inteligence Department. Surveillance mechanism should be geared up.

The people of Varanasi have shown great courage at the time of this crisis and have unitedly fought against the designs of the
terrorists. When such incidents take place, there are some people who always try to communalise the situation. The need of
the hour is to unite the people. Whether it is minority fundamentalism or majority fundamentalism, both are dangerous for the
country and both are against the unity and integrity of the country. These are anti-national activities and we will have to fight
against them. We have to stand unitedly to face such situations.

There will be a detailed discussion on this subject. So, | just want the Home Minister to enlighten the House whether the
Government of India received advance intimation of such happenings in any part of the country during the last two or three
years. A number of such incidents have taken place in the State of Uttar Pradesh. If the Government of India was aware of
such incidents, what action has it taken to prevent such incidents? The need of the hour is the face the challenge of such anti-
national activities, both extremist and fundamentalist forces, unitedly.

MR. SPEAKER: We shall have a fuller discussion on this.
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MR. SPEAKER: That is why, | appeal to all of you to treat this as a national problem and we should tackle it accordingly.
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MR. SPEAKER: Please address the Chair.

...(Interruptions)
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MR. SPEAKER: All those interruptions which are not relevant will be expunged. They are, in fact, already expunged. §5eT
TergdsT W e, 3 39 SiferR)|

(Interruptions)™* &€,

MR. SPEAKER: We have got so many helpers, advisors.
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...(Interruptions)

MR. SPEAKER: Nothing will be recorded; the speech of only Shri D.P. Yadav will go on record.

(Interruptions)™ &€,



MR. SPEAKER: It is not being recorded. | will request you to please take your seats.
...(Interruptions)

MR. SPEAKER: Shri Swain, please take your seat. Only Shri D.P. Yadav's speech will be recorded.
...(Interruptions)

MR. SPEAKER: No. | will not allow, Shri Swain.
...(Interruptions)

MR. SPEAKER: You made a very good speech; do not spoail it.

...(Interruptions)
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MR. SPEAKER: There will be no luncheon recess today.
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MR. SPEAKER: As you know, we are going to have a full-fledged discussion on Internal Security.

...(Interruptions)
MR. SPEAKER: Kindly wait. Everybody is very impatient.

Therefore, please make a brief reference to this particular tragic and serious incident. | am happy there is uniformity of views
in this House
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MR. SPEAKER: That has not been recorded.
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MR. SPEAKER: Mr. Athawale, if you go on disturbing, | would not call you then.
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SHRI GURUDAS DASGUPTA : Hon. Speaker, Sir, | am really rattled by the way we are discussing this issue. The question is
that the country is sought to be destabilized; the national unity of the country is sought to be jeopardized; the national unity of
the country is sought to be destroyed by a number of fundamentalist forces who are believed to have foreign connections.
That is the issue before us.

Only a few months back something outrageous had happened in Hyderabad twice -- serial bombing. Before that Mumbai was
sought to be made the target and before that Ajmer. Therefore, a series of terrorist activities is taking place in the country, in
different parts of this sub-continent.

MR. SPEAKER: We shall have a full discussion on this. You may just restrict your submissions to this issue now.

SHRI GURUDAS DASGUPTA : Sir, therefore, the point is that terrorism seeks to strike the country. If it is so, then why should
we make it an issue of polemical controversy? Why should we turn this debate into a narrow partisan discussion? The
question is that if terrorism is a danger, then national unity is the only answer. If national unity is sought to be jeopardized by



narrow political comments, the way it is sought to be made, then | think, we are doing just the way the terrorists want us to do.
It is a realization the whole House has to make. Therefore, | appeal to all Members, this side and that side, to refrain from
making any statements and from imputing accusations and saying that the Uttar Pradesh Government has failed, for that
matter which Government has not failed in this country. Therefore, the position is that there is a colossal failure of the
inteligence system, both at the State and the Centre. [R27] This failure was evident when Shri Atal Bihari Vajpayee was the
Prime Minister. This failure is evident today when Dr. Manmohan Singh is the Prime Minister. This is a continuous and
colossal failure. Every time the hon. Home Minister makes a statement, he says that computerisation is being done and that
updating is being done. But | find the same situation exists. Our Intelligence does not know or is not able to know or does not
have the infrastructure to know what is going to happen in this or that part of the country. Therefore, we want to know
categorically what steps are being taken in this regard.

This will be an administrative move. The hon. Prime Minister should take a political initiative to unite the country. There has to
be administrative as well as political action. ...(Interruptions)

MR. SPEAKER: It is not a full-fledged debate.

SHRI GURUDAS DASGUPTA : There has to be a political initiative by the States and by the Prime Minister to build up unity at
all levels.

Finally, | do not believe that POTA is the answer. | believe a stronger nation with an updated Inteligence system and national
unity is the answer to the question. ...(Interruptions)

MR. SPEAKER: Please cooperate. We shall have a full-fledged discussion.

SHRI BRAJA KISHORE TRIPATHY (PURI): Mr. Speaker, Sir, we had occasions for discussing the deteriorating law and order
situation in the country. ...(/nterruptions)

MR. SPEAKER: We are discussing the UP incident.
...(Interruptions)

SHRI BRAJA KISHORE TRIPATHY : We have observed that this Government has utterly failed to combat terrorism in the
entire country. ...(Interruptions)

SHRI GURUDAS DASGUPTA : He says, "This Government has failed", as if the earlier Government has succeeded.

SHRI BRAJA KISHORE TRIPATHY : The entire country is shocked on the news of this barbaric incident in Uttar Pradesh on

234 November, 2007. This speaks about the helplessness of the Union Government as well as the State Government of Uttar
Pradesh. There is intelligence failure.

Uttar Pradesh is now home to the highest number of I1SI-backed espionage modules in the country. ...(I/nterruptions)

MR. SPEAKER: We have been discussing this for more than one and a half hours. | would not allow this.
...(Interruptions)

SHRI BRAJA KISHORE TRIPATHY : Sir, | am mentioning about Uttar Pradesh.

QOut of 39 modules that have been busted by this Government, ten modules are detected in Uttar Pradesh alone, which is about

one-third. It seems that the State of Uttar Pradesh has become home to ISI-backed espionage. With their act of 23™
November, 2007 in Uttar Pradesh, once again the terrorists have sent a chilling reminder that they can strike at will. A number
of people have been killed. The hon. Minister has narrated it. It is not necessary to mention all the details. The internal security
problem in the country is much more grave and alarming.

| want to draw the attention of the House and the hon. Minister through you to the following fact. Since 2004, the number of
people who have been killed by terrorists in India is the highest in the world after Iraq, America, Europe and Euroasia put
together. ...(Interruptions)

MR. SPEAKER: There will be a debate on internal security. You can raise all these points during that time. Now, we are only
discussing the unfortunate incident that happened in Uttar Pradesh.

...(Interruptions)



SHRI BRAJA KISHORE TRIPATHY : After what happened in Uttar Pradesh, we must be careful. It has been always said that
Intelligence failure is the main cause for these incidents. We must be very careful. The Government should take strong action
against the terrorists....(Interruptions) It seems that the Government has no will.

Clearly this Government has no will and no resolve to act. Worse, there are apprehensions of political protection. The
Government's bumbling response to terror attacks, both in preventative term and in bringing the merchants of death to book,
have shocked and frustrated the entire country [MSOffice28]

So, | would like to know from the hon. Minister of Home Affairs as to what action he proposes to take to combat terrorism.
...(Interruptions) When the Chief Minister of Uttar Pradesh alleged that there was no prior information to the State
Government, what is the actual position and why this thing has not been shared or intimated to the State Government?
...(Interruptions)

MR. SPEAKER: AUI&r 3, 8F 38 Redte &d ?, Tt FefS| Thank you very much for your cooperation.

...(Interruptions)
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MR. SPEAKER: Shri Geete, please take your seat.
...(Interruptions)
MR. SPEAKER: Now Shri Santosh Gangwar to speak.
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MR. SPEAKER: | will not allow this any longer. He has already said that.
...(Interruptions)
MR. SPEAKER: One hon. Member has mentioned it.
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MR. SPEAKER: This will not be recorded.

(Interruptions)™* &€,
A Y TR : TR, R ()
MR. SPEAKER: Sorry.
HegeT AR : FAW S, 3T g REaif@aer AT &1 | respect you so much.



&€ (STTE)
MM T AR : AR, ST o oI5 N a1 §, S & Gl ¥ IR U H T fRafdeae & oo geamit &
SIS gell g1 2l 36T o ey A IeTeR e TE el & foh 3@ fvafde@rer & 3T 9 &Xr & @i FH

@ ¥ I a@ NE S 4G TR £l IR ST W gH LA A8 59 3K g wedr B A @ &S], ar F g
AT & Ig T9T &1 ...(CUAY) T8 91T TaT ¢ ...(STIUA) 3T ...(SYIU)* F5 [QHET HS T a7 TohaTl &l

IEUET ARGT : AT YA A &ifelv]
9% I MY TET : A YT Sd H Ugel HRIT R 91| ... (STY)

MR. SPEAKER: | have already deleted it. Shri Gangwar, you are a very senior, respected leader.
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MR. SPEAKER: Now, Shri Nikhil Kumar. You have to contribute for four minutes please.
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SHRI NIKHIL KUMAR : Terrorism in this country is not something unknown. We have been facing the brunt of it for the past
30 years. It began first in Punjab and we all know that we were able to tackle the threat of terrorism in Punjab, of course, not
before terrorism left in its wake a frail of blood shed. Life and property were destroyed. All kinds of activities, all kinds of
targets were selected. It seemed at one time that the Indian society would crumble, especially in Punjab.

But, at the same time, there was a basic inherent strength with which we fought terrorism in Punjab. It is now a matter of
record and a matter of history that we won the battle against terrorism in Punjab. We won that battle not with the help of any
special laws. There was then the Terrorists and Disruptive Activities Act (TADA). We did not win that battle with the help of
TADA, but with the help of people of Punjab and because of our insistence on following a democratic process. It is part of the
democratic process that in Punjab we held an election in 1995 and elected a popular Government. It is this popular
Government which took steps to see that people who had genuine grievances were redressed and we saw the pockets
supposed to be susceptible to terrorism and terrorist influence were taken care of. All this was done with the help of a
democratic process. The question is not whether the Government of the day in Punjab or elsewhere was armed with some
special laws. It is not that. Special laws do serve a purpose, but they do not serve the purpose which we are used to accepting
from a democratic process. It is this democratic process which finally helped us to win that battle against terrorism in Punjab.
It is this process of democracy and popular support that we are now following in Kashmir. After Punjab, the centre of terrorism
shifted to Kashmir.

MR. SPEAKER: Please conclude now. Let us not go to the history. We all know that.

SHRI NIKHIL KUMAR : We can say with a degree of confidence that we also won the battle against terrorism in Kashmir. The
question here is not so much regarding the States, whether it is Jammu and Kashmir or Punjab or Uttar Pradesh or any other
State. They are dependent only on intelligence. Indeed, inteligence plays an important role. But, if | may very politely mention



to our dear friend Rajeshiji, it is not very reasonable to accept that Central Intelligence Agency will send an inteligence report
which will target every district or every \illage. It is a general warning. Basic inteligence collection relates to the duty of the
local police station and local administration. It has to be a joint effort between the Centre and the States. | am very happy to
say that this is being done. But, at the same time, | would submit for hon. Home Minister's consideration that there is an urgent
need to see that our technical capability of collection of inteligence, its analysis and then follow-up action on that, is being
done or not.

MR. SPEAKER: Thank you. You may take part in the main debate.

SHRI NIKHIL KUMAR: The main thing is only this much that hon. Home Minister may kindly consider whether his Intelligence
agencies are well-equipped in terms of technical inteligence because now a days, it is the internet, by and large, which is
being used for this all over the world.

MR. SPEAKER: | am sure it will be considered.[MSOffice30]

Itis here that we have to be very careful and whether we are doing it or not is what the Government of India has to say and at
the same time, it has to be a joint operation between the State Governments and the Central Government.

MR. SPEAKER: Shri Ramdas Ahtawale.

SHRI B. MAHTAB (CUTTACK): Mr. Speaker, Sir, | have a very specific point to raise on this matter. Kindly permit me for a
minute.

MR. SPEAKER: If the hon. Minister yields, | shall see.

Shri Ramdas Athawale, please speak briefly and conclude your speech within three minutes because we have already taken 1
A" hours on this matter.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Speaker, Sir, | condemn the bomb blasts which took place in Lucknow,
Varanasi and Faizabad. It pains me more because | belong to the legal fraternity and out of the 14 people who died in these
serial bomb blasts many of them were lawyers. As there is paucity of time, | would just like to point out certain things over
here.

| agree with other hon. Members that the country has to unite to fight this menace. It is very clear in these bomb blasts that
people are more mature than political parties and the reason is that they are not falling into any communal trap which the
terrorists really want.

The second and the most important thing is that if we want to stop all these things, the first thing that needs to be done is that
the mindset needs to be cleared. It is very fine to say certain words that we should not blame this community and that
community, but the most unfortunate thing is that the investigating agencies have a preconceived mindset that whenever any
bomb blast takes place, the finger has to be pointed towards the Muslim minorities. Day in and day out we keep saying that the
terrorists who commit these heinous crimes do not have any religion. In fact, terrorism is a new religion now. We have to
understand that.

The third point is that the State investigating agencies, like the Special Branch is being utilized only to check what the political
parties are doing. The Special Branch is not being utilized to look into these anti-social or anti-national elements. When it
comes to the Inteligence Bureau, | would like to point out that in our IB we have only two Muslim officers. Why is it so? Why



do you not increase their strength? Let me be a devil's advocate for some time. If you say that a particular problem is there,
how do you control that problem? Unless and until you have those people who understand the psyche and the thought
processes of the terrorists, you will not be able to control it.

The last point is that bomb blasts have taken place in Delhi's Jama Masjid, Ajmer, Hyderabad, Malegaon and other places. But
these four places are identified with a particular religion, the Muslim religion. You have still not caught the real culprits. So,
what is the message that is being sent across the country? In the case of bomb blasts which took place in other places,
immediately either an encounter has taken place or you have caught the culprits. So, my request to the hon. Home Minister,
through you, is that the thought process needs to be very clear. If you want to stop terrorist attacks, on which we are all one,
you have to ensure that fingers do not point towards the Muslim minorities. That has to be done.

MR. SPEAKER: Mr. Mahtab, if you have a specific question, | will allow.[R31]
MR. SPEAKER: Now, one question as a special case.

SHRI B. MAHTAB : Sir, | would like to draw the attention of the hon. Minister to a matter relating to the coverage of the news
relating to terrorists activities in the country. New proportions have occurred in this country. Serial blasts are occurring, and
Jehadi terrorism has reached a new height.

Earlier, it was a cross border terrorism, now it is home-borne terrorist activity. The manner in which these incidents are
being covered are being taken differently, and this UP incident is being termed as a retaliatory terrorist activity. Retaliatory
terrorist activity means that three persons were arrested and when they were apprehended and brought to the court, they were
manhandled and all those clippings were shown on the TV.

So, | would request the hon. Home Minister and the hon. Minister of Information and Broadcasting to ask the media to
introspect how do we cover...(/Interruptions) such incidents so that it should not explode to this type of incidents.

MR. SPEAKER: | think, it was a very pertinent point.
...(Interruptions)

MR. SPEAKER: Now, 18 hon. Members have participated in this informal discussion which has taken place.
...(Interruptions)

MR. SPEAKER: No, sorry. | beg your pardon. Please cooperate. | am thankful to all of you.
...(Interruptions)

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, please hear me for a minute...(/nterruptions)

MR. SPEAKER: No, sorry, | cannot hear you. Your leader has already spoken.
...(Interruptions)

SHRI VARKALA RADHAKRISHNAN : Sir, if you allow me, | will point out certain factors which are essential for tackling the
situation...(Interruptions)

MR. SPEAKER: You take full part in a fuller discussion where you get more than 20 minutes to speak. Yes, the hon. Minister.
...(Interruptions)

MR. SPEAKER: No more discussion please. | beg your pardon. Please excuse me. We have taken one hour and forty
minutes for this. | have been repeatedly saying that there will be a fuller discussion. This | have allowed because it is an
important matter. | have been requesting all of them and they have made their observations, very pertinent observations. The
hon. Minister need not have agreed, but as soon as | suggested, immediately he agreed. | am thankful to the hon. Minister. Let
us please continue.

...(Interruptions)
MR. SPEAKER: If you do not want to hear the reply, | will adjourn the House.

...(Interruptions)



MR. SPEAKER: We will discuss that. Why are you saying that Dr. Sarma? You are a responsible Member of the House.
Please take your seat.

...(Interruptions)
DR. ARUN KUMAR SARMA (LAKHIMPUR): | would like to say something about Assam...(Interruptions)
3EET AFIGY : A & A H dlok), T G T W A 37 FAT FH 0 Q@ FHT |

SHRI SHIVRAJ V. PATIL: Sir, | would like to make a statement on Assam also. But the difficulty is that | have to reply to this
discussion here and then | have Karnataka, | have to go to the other House and come back. So, if | am allowed to make a
statement tomorrow, we can have a discussion.

MR. SPEAKER: Yes, on Assam tomorrow and then the discussion we shall decide later.

SHRI SHIVRAJ V. PATIL: Thank you, Sir.
Jrewet Fgled : IO 7 g5 W §AST F SR F 98Ul We will have full-fledged discussion.
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MR. SPEAKER: Thank you very much. | am thankful to the hon. Minister and all sections of the House that we have responded
adequately in a serious mater, which has taken place in one of our own States, very near to the Capital, and everybody

has impressed on national unity; and we should tackle these matters in a manner of unity and integrity. | am thankful to all of
you. This is the way we should function.
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